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<itoiwd Question No. 312 on the 34th 
'"lovembcfr, .1858 end state: ,

(a) whether Government have 
ince assessed the effects of Wealth - 
ix in detecting cases ot concealment

. t ether tepees; and
1 (b) if so, the nature of the effects
'assessed?i

The Depnty Minister of Finance 
(Shrimatl Tarkeshwari Srnha): (a)
No Sir

(b) Does not arise.

Allowances for non-combatants in 
Defence Oragnizatlon

*20(4. Shri S. M. Banerjee: Will
the Munster of Defense be pteaseft to 
state:

(a) whether non-combatants enrol
led for service in the various Defence 
Organisation* are not entitled to dear
ness allowance and city compensatory 
allowance; and

(b) it so, the reasons therefor7

The Deputy Minister of Defence 
(Sardar Majlfchla): (a) and (b) Non 
combatants (enrolled), who are draw- 
ing pay under the New Pay Code, are 
entitled to dearness and compensatory 
(city) allowances like other Army 
personnel below officer rank who are 
on New Pay Code rates of pay These 
allowances were introduced for De
fence Services personnel in conjunc
tion with the revised rates of pay in
troduced by the New Pay Code, and 
consequently, the allowances are not 
admissible to those non-combatants 
(enrolled), who are not governed by 
that Pay Code.
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Defusing of Old Ammunition
*2046. Shri V. C Shukla: Will the 

Minister of Defeme be plei~ed to 
retoi to thf r plv Rupn to S’arred 
Quc-Mion No lt>9 on the 12th Febru
ary 1959 and itatc

(a) whether M/s Hard Motors of 
U K have co rp cted the work of de
fusing old ammunition;

(b) if so, th' date on which the con
tract was fulfilled, and

(c) the up-to-date value of brass 
and copper scrap received9

The Minister of Defence (Shri 
Krishna Menon): (a) and (b) Yes. 
The firm has successfully completed 
all operations under the contract, to 
the entire satisfaction of Government 
by the stipulated date v*z, 28th 
February, 1959

(c) Rs 65 lakhs approximately on 
the basis of prevailing market rates 
for brass and copper scrap

Crude Oil
•2M7. Shri Baa Kriehan Gupta: 

WiU the Minister of Steel, M bm  aat 
Fuel be pleased to refer to th* reply




